National Company Law Tribunal

Allahabad Bench

CP NO 107/ND/2013
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 14.05.2018
NAME OF THE COMPANY: Shailja Krishna Vs.Satori Global Limited

SECTION OF THE COMPANIES ACT/I & B CODE: 397/398
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CP NO. 107/ND/2013

Parties are represented by their respective counsel. Learned counsel for the

petitioner made a request for adjournment, prayer is allowed.

List the matter on 5™ June 2018, for hearing.

Dated:14.05.2018 SCR
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SAROJ RAJWARE, V.P. SINGH,

MEMBER (T) MEMBER (J)

Typed by:
Md. Zaid



